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FT.IM. 1169(37).— FxlT TR, I ATATATH, 1989 (1989 FT 24) UF Yo (Ferre) srfarfaz
2008 (2008 =T 11) (58 =aH 8% TATq 3 ATAIH Fgl TAT g) =l =T 20F & I7@< (1) FET T84
AIT<FAT T TANT X 4, T HHTHT Bl S & THT o6 A1 T & o0, 78 sff#, S gferg fawor
TIFH UTEE ATLATH [T AT § “FedTO-ATITEAT T G ¥ SIqeid, Aqel HIFAT & qaof ey i<
TAUHUH (§&AT 13) T TEqTad MAT” HeTo-AT0MEaT: <o [dT 76/3-4 I o9 i €1 §&4T 16, 19
feft 79/17-80/1 =X Faer FITET G&AT 18 F T 9T L &7 AT qfzsr am i o &
TR % fAeaTes & o sraeas g, 0T S[fH % oISTT e & e =l Jroo w7l § |

ITH I o Tord S5 TS SAT<h, LT § S STTEEEHT o SR1eT sl i@ | 419 o % Hiae, 3
srterfe=m T & 20D FT IT-ATT (1) F Tl ST THSH F [orT THT I F TS 3fT ITANT o Ha9 §
ATET T TR |
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TAE UHT AT HAW UTHHRT A7, 9 TR qor Sufawnia afgsrd, Semar,
YT, STrE-IK et o10r #°1 forferd =9 & 7T sfiv SHeh e IUaiola Fa Sl Teqs ITiahTr
AT AT I ARG & F AT el aaaardT  qTeqq F AaTs F AT T&H HT ST UF Aerdr @
AATE FTA TAT UHT T F0A F TATATR FIS 2T, o8 qeqm TRty saeae THe, Aol FIT AT av ey
Tl SATATA HT TRIT T AT FL TR |

I<F Srfarfar &t T 20D FT IT-4TT (2) F i TeAw vt grer e o sweer sifaw g

= AT % STt o ATt I T I FIoT 3T srer S5 It § 37 Tge A<k gy a9u
ITFARTEY o I Iecltd F1aTad § et ALrerr fohar ST aehar 81

TTLAT

farery Yot ot % forw wv=mr afga a1 39 f@Er srfeufea & S aret qieen ster feEwor, saiq:
“FHEITUT-ITIEAT T G & S, AT I TRNT & Taol SMLENT T TATHUH (AT 13) T Feqriaa
Rwio, ggray w7 § 9

FH | WA | IgHT | @ET S F AqER A Aol | gawor | BEr | g | femE we | sfdwge
e T ATH /q@E | 9. | gRW | @EO#F CERT
T fafar AER @RI
@FRTH) #)
Rrar : o
AT FHITET e 7 16
1. HIATT | TEAATE  HASIATE  FHIO,
SAAATT WS Ge, #ged | 23 fosft 0.5100 0.0003
AT Ted
2. AT HoSt T, THAATS
HAASIATE FIOET, Weled 9%ad | 24 fasft | 1.1300 0.4015
T
3. . AHA ATA=9g T4,  FreT
FHT LT, ATTAT iz garer, | 28 fasfr 1.8400 0.5804
TG ATAE AAT
4. IRIT TqHEs qART, St
TEEE qATE,  qAqTEw THEs | 34 st 1.5880 0.3476
AT
5.0680 1.3298
k3
(@) (@FF)
FH | TG | agEIT | @O e AT [ ATferehl T | gagwr | Ream | g | peE | st
e T @ | AL Tl | G @E | S
&7 By | Fagar | @R
@wxd) | ¥
A FHITET N 79 18
1 SO | STEATT | AT ST TS, SiRer Savara
TS, AATAT HATS T, HFAT
Zer Bt st 47.3 | 47/3/= | fastt 0.2850 0.6554
FIATAHT, FEAT AT BTt
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ST 3T TSI ; STETETLOT

FA |G | TR | @EQ I F aga iR Aot w1 | qeor | e T | e
I — [EE | AL T GO | ATHA
HE F ATEAR | (FFI
@e®) |
AT ForTe oI, F e ova=w
HETS, ATF [Hohs SHhe, AT
ITETT Y=, THIET THET FITaHT, 4713/% 0.6000
SAFEIT THIT FIWFHT, AEHT
afafora frers
e = e, e T 47/3/
FITTAHT, FFEET TH FITIF, 5 0.4000
et srferfSra et
SRTTRST STt =TT, AT Foraa 47/3/ 0.2000
TECHT IH HIAUT SRS TST kg '
I ATBHFET STRTSHT 47@/1_3/ 0.0290
HATETE FOUT T, TTAT AaTETE 4713/ 0.1150
T T |
ST FBAALT 9T, AN =gehie
T, AT AT 92T, T Arrsl 0.1059
Rt orar, R AT s =/ |
IR
THRT ST T, 4713/ 0.1500
SERTATOT SAT ATaTeT s12 |
I AT TEHTY, AT 0] arssl 0.1441
EEIC] s/3 |
TS 97T TTeHT, Tfaer Temarq
FTeT, FIAUT SETfRer T80 3%
AR SErfRer e, STfRer SaveTa 47/3/% 0.6870
TS, SHTHAT THIT FIATIHT, SHhaT '
T FIRTECH, FeT e
(RFAIETS
2 SO | SETAT | AT WA 00T, JoreT g T,
AT 2w Tror, T A
ot 6971/ 1.6950
. .
— — 69 0.2599
69/1/
1.6950
d
ST o FEh, et fndt e, 69/2/ 0.4910
FPft AT T @ |
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F | M | qEHA | @ET FE F AR A AT wr | gawor | BEar | 9@ | g | sifgrg
T T [EE | AL gLl | G GE | AR
gEaT fafyr | Feagar | @RI
G d) | ¥)
a7 T (WTER) 6&:;2/ IBEil 0.0500
g9 TR e 69;2/ BEl 0.9700
6.9170 | 0.9153
T E) | @)
11.9850 | 2.2451
T
" @) | @)

[T. H. G197/KYN-LNL/LC 16 &18/20A/Corrigendum-I1]
AT FHIL AT, TCT VLT F sArerarr (Fatom)

MINISTRY OF RAILWAYS
(Central Railway)
CORRIGENDUM
Mumbai, the 2nd March, 2026
Under clause 20A of the Railway (Amendment) Act 2008

(IN REGARD TO E-GAZETTE NOTIFICATION NO. 807 DATED 16.02.2026, THE SCHEDULE
MENTIONED BELOW SHOULD BE TREATED AS CORRECTED DETAILS IN
PREVIOUS NOTIFICATION)

S.0. 1169(E).— In exercise of the powers conferred by sub-section(I) of section 20 (A) of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of 2008), the Central Government,
after being satisfied that for the public purpose, the land, the brief description of which has been given in schedule
annexed hereto, is required for purpose of execution, maintenance, management and operation of Special Railway
Project, namely, “Kalyan-Lonavala Section: Construction of ROB in lieu of Level Crossings No. 16 at Railway
Km. 76/3-4 Level Crossing No. 18 at Railway Km 79/17-80/1” hereby declares its intention to acquired such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section(I) of section 20D of the said Act.

Every such objection shall be made to the competent authority, namely, Competent Authority and
subdivisional officer, Ulhasnagar, subdivisional, Ulhasnagar, District Thane in writing and shall set out the grounds
thereof and the competent authority shall give the objector the opportunity of being heard, either in person or by legal
practitioner and may, after hearing such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely:
“Kalyan-Lonavala Section: Construction of ROBs and LHS (13nos.) in lieu of level crossing gate of Mumbai
Division” Project in the state of Maharashtra.

Redkar, Sumedha
Shashank Redkar, Urmila
Ramesh Koragaonkar,
Venkatesh Ramesh

Sr. Village Tehsil Land Owners Name | Khasara | Share | Land Total | Acquisition
No. according to Khasra No. No. | Holding | area as Area
Extracts Method per (in Ha.)
Khasra
(in
Ha.)
DISTRICT: THANE
Level Crossing Gate No 16
Kudsavare | Ambernath | Prafulbhai Manjibhai
Kapupra, Jayantilal .
1. Meghiji Pokar, Mahadev 23 - Private | 0.5100 0.0003
Parbat Patel
Jayantilal Meghji Pokar,
Prafulbhai Manjibhai .
2. Kapupra, Mahadev 24 - Private | 1.1300 0.4015
Parbat Patel
3. Amol Bhalchandra
Pradhan, Molina Amol
Pradhan, Ashish Arvind 28 - Private 1.8400 0.5804
Hansoti, Bhanudas
Walku Masne
4. Yogesh Ramchandra
Bhusari, Pundalik
Ramchandra Bhusari, 34 - Private | 1.5880 0.3476
Ashok Ramchandra
Bhusari
5.0680
Total 1.3298
(Ha.) (Ha.)
Sr. | Village | Tehsil Land Owners Name Khasara | Share | Land Total Acquisition
No. according to Khasra No. No. Holding | area as | Area (in
Extracts Method | per Ha.)
Khasra
(in
Ha.)
Level Crossing Gate No 18
1. Done | Ambernath | Manisha Jargadash Gajjar, 47/3/= | Private 0.2850
Jagdish Ishwarlal Gajjar,
Manali Manoj Patankar,
Urmila Ramesh
Koragaonkar, Venkatesh
Ramesh Koragaonkar,
Asmi Abhijit Pilankar
Madhuri Prashant 473 47/3/5 | Private 0.6000 0.6554
Deshmane, Rishikesh
Sharadchandra Mahajan,
Shashank Nilkanth
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Sr. | Village | Tehsil Land Owners Name Khasara | Share | Land Total Acquisition
No. according to Khasra No. No. Holding | area as | Area (in
Extracts Method | per Ha.)
Khasra
(in
Ha.)
Koragaonkar, Asmi
Abhijit Pilankar
Sima Munna Singh, 47/3/% | Private 0.4000
Urmila Ramesh
Koragaonkar, Venkatesh
Ramesh Koragaonkar,
Asmi Abhijit Pilankar
Jagdish Ishwarlal Gajjar, 47/3/ | Private 0.2000
Manisha Yashwant L
Nerurkar also known as
Manisha Jagdish Gajjar
Uday Balakrishna Joglekar 47/3/ | Private 0.0290
g
Ambadas Krushna Pawar, 47/3/ | Private 0.1150
Padmavati Ambadas T
Pawar
Chandrakant Balwantray 47/3/ | Private 0.1059
Shah, Ashish Chandrakant /1
Shah, Hasmukh Lalchand
Shah, Rekha Bipinchand
Shah, Vilos Housing
Mumbai Partner
Imran Usmangani 47/3/ | Private 0.1500
Sherawala, Usmangani Isa /2
Sherawala
Mangal Pyarelal Parmar, 47/3/ | Private 0.1441
Bhaskar Genu Misal /3
Pramod Shankar 47/3/a | Private 0.6870
Dandekar, Satish Rajaram
Chaudhary, Manisha
Jagdish Nerurkar also
known as Manisha Jagdish
Gajjar, Jagdish Ishwarlal
Gajjar, Urmila Ramesh
Koragaonkar, Venkatesh
Ramesh Koragaonkar,
Asmi Abhijit Pilankar
2. Done | Ambernath | Tanuja Hemant Rane, 69/1/ | Private 1.6950
Tejashree Hemant Rane, bl
Madhuri Hemant Rane,
Bhikaram Dewaram
Chaudhary
Laxmi Vamanrao Rane 69 69/1/ | Private 1.6950 0.2599
q
Jyoti Dipak Kudke, Preeti 69/2/ | Private 0.4910
)

Kirti Visaria, Ashwini
Anand Patil
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Sr. | Village | Tehsil Land Owners Name Khasara | Share | Land Total Acquisition
No. according to Khasra No. No. Holding | area as | Area (in
Extracts Method | per Ha.)
Khasra
(in
Ha.)
Vishwas Nana Patil 69/2/ | Private 0.0500
(Bhoir) &
Pramod Eknath Pingale 69/2/ | Private 0.2700
T
6.9170 0.9153
Total
(Ha) (Ha.)
11.9850 2.2451
Grand Total
(Ha.) (Ha.)

[F. No. G197/KYN-LNL/LC 16 &18/20A/Corrigendum-II]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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